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. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-10-
1 D-WA/45047/2024 MOHANTY 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-10-|/AG/CG/IT/CT/ETC.NOT FILED.
2 D-WP(C)/45411/2024 BEHERA 1 29
Page 55, 56,57 ,are not legible .
PRAFULLA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
3 D-WP(C)/45536/2024 KUMAR 29 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
A D- RAJENDRA 2024-10- 2D EEE/%}“EESRY DEPOSIT/AWARDED AMOUNT NOT
MACA/42153/2024 |[NARAYAN ROUT |29 )
D- MANAS KUMAR [2024-10- . . .
5 RVWPET/45559/2024 SWAIN 29 Place it after filing of c.copy impugned order
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
6 D-WP(C)/45461/2024 |SAILABALA JENA 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
7 D-WP(C)/45511/2024 KUMAR PATNAIK 19
page no 27 and 28 not legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
q D- MANORANJAN  2024-10- 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.

BLAPL/32357/2024 [PADHY 29 1. page nos. 12 to 18 not neatly legible.2. As per FIRS detail in
lower court , date of disp. of in BLAPL. NO.9129/2024 not
reflected in ref. C.T.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AKSHAYA 2024-10-
9 D-WP(C)/45374/2024 KUMAR SAHOO 19 30-OTHER DEFECT (IF ANY)
The name of opp.parties in vakaltnama not correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
10 D-WP(C)/45336/2024 KUMAR SAHOO 19
1.Deficit C.fee of Rs.2/- to be paid in V.nama.
PRASANTA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
11 D-WP(C)/45483/2024 KUMAR 29 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AKSHAYA 2024-10-
12 D-WP(C)/45357/2024 KUMAR SAHOO 19 30-OTHER DEFECT (IF ANY)
The name of opp.parties in vakalatnama not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
13 D-WP(C)/45383/2024 GOKULANANDA 12024-10- AG/CG/IT/CT/ETC.NOT FILED.
SAHU 29
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14 D- SUSANTA 2024-10-

ABLAPL/32318/2024 KUMAR SAHU 29 1. C.T.Case No. 344/2024 on the prayer not mentioned para-1 of
the petition.2. Name of the Father of the deponent on affidavit not
correctly furnished in column no.2.3. Page no.10 not available on
record. 4.As per record,Annexure-1 not properly page marked.

15 D- SURYAKANTA 2024-10-|6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/32136/2024  DWIBEDI 29 AG/CG/IT/CT/ETC.NOT FILED.
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D.Fee of OSBC Rs.50/- not paid.
6 D- MANA MOHAN  2024-10- 16-PETITION/APPEAL NOT IN TIME
RPFAM/43961/2024 [PATTANAIK 29 1. Period of Delay 66 days 2. Code not indicated
6-RECEIPT SHOWING SERV.COPY TO
NIRA SUNDAR  2024-10- AG/CG/IT/CT/ETC.NOT FILED.
17 D-WP(C)/45081/2024 PANDA 29
W.P.(C) No. 16356 of 2019 mentioned in Annex-7 does not tally
with Index as well as averment-10 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-10-
18 D-WP(C)/45481/2024 CHANDRA DAS 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

19 D- NIRANJAN 2024-10-|9-PROVISION OF LAW NOT FURNISHED ON TOP OF
ABLAPL/32191/2024 |PANDA 29 CAUSE TITLE.

Page no 11 not neat.Page marking not proper.

v Ay oo e el Ofts e e o it s
CRLMC/32024/2024 \TRIPATHY 29 standing order 3/ 2024 and put up for SR thereafter.
ABLAPL/32284/2024 MOHANTY 29 : :

6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-

22 D-WP(C)/45375/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2 D- ASISH CHANDRA 12024-10- é%ggl;]él};ﬁlﬁ}lgf FOR NON FILING OF TRANSLATED
ABLAPL/32203/2024 |RATH 29
A B not mentioned in index.Name of informant ,victim and
informant should not be a party in file.
WPCRL/32133/2024 |TRIPATHY 29 : :
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
25 D-WP(C)/45462/2024 |SAILABALA JENA 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
26 D-WP(C)/45281/2024 MOLANTY 29
Annexure -6 is copy of select list dated 12 .03 .2024 but in index
and body of writ petition it is mentioned 21 .06 2024 .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

27 D- SURYAKANTA 2024-10-|7-VAKALATNAMA NOT PROPERLY
ABLAPL/32304/2024 | DWIBEDI 29 STAMPED,EXECUTED,ACCEPTED.

1. Welfare fee of Rs.50/- not paid on V.nama.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-10-

28 D-WP(C)/45353/2024 CHANDRA SAHU 19 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
RABINDRA 2024-10-

29 D-WP(C)/45499/2024 KUMAR PATNAIK 19 AG/CG/IT/CT/ETC.NOT FILED.

30 D- PRAVAT KUMAR |2024-10-/4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/32236/2024 NAYAK 29 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

9-PROVISION OF LAW NOT FURNISHED ON TOP OF
CAUSE TITLE.

20-VERNACULAR CERTIFICATE NOT FURNISHED.
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1. provision not correct. 2.Authorization swear affidavit on
behalhf of petn.no.2 not reflected in affidavit. 3. Signature of
Executants no.2 in V.nama not tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO

AJAYAKUMAR  [2024-10-

31 D-WP(C)/45397/2024 MOLARANA 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

o D- SURYAKANTA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/32280/2024 |DWIBEDI 29
1.Occupation not furnished in Affidavit.
6-RECEIPT SHOWING SERV.COPY TO
D- JUGALA 2024-10-

33 |ABLAPL/32227/2024 KISHORE PANDA 9 |[AG/CGAT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

34 D- TARA PRASAD  |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/32358/2024 |MOHAPATRA 29
1. Page n0.9 not neat and legible.2. Paragraph no. not correctly
furnished on declaration.
ARJUNA 2024-10-|0-RECEIPT SHOWING SERV.COPY TO
35 D-WP(C)/45360/2024 |CHARANA 9 AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
6-RECEIPT SHOWING SERV.COPY TO
36 D- DEEPTI RANJAN |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32143/2024 |JENA 29
Name of the adv not mentioned capital letter in the v.nama.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

5 D SUNILKUMAR  2024-10- 06 i T ETe NOT FILED.

ABLAPL/32218/2024 |PANDA 29 : :
Nomenclature not correct in sl.4 of affidavit.
6-RECEIPT SHOWING SERV.COPY TO

RABINDRA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

38 D-WP(C)/45502/2024 KUMAR PATNAIK 19
1.Page Nos.25 to 28 are not legible.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

39 ABLAPL/32199/2024 > SRAY () 29
1. Annexure-1 not properly page marked in Index.

ABLAPL/32323/2024 |PANDA 29 : :

RAMESH 024-10-|6-RECEIPT SHOWING SERV.COPY TO
41 D-WP(C)/45182/2024 |CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
29
NAYAK
BIPLAB 2024-10-|1. Certified copy of impugned order not filed but net copy of same
42 D-WA/45211/2024 MOHANTY,A.G.A 29 filed is under annexure -2
SARADA 6-RECEIPT SHOWING SERV.COPY TO
43 D-WP(C)/45352/2024 PRASANNA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
SARANGI 29
copy to be served on (GST)COUNSEL
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

44 D-WP(C)/45372/2024 KUMAR SAHOO 19
Name of the petitioner wrongly mentioned in the synopsis of facts.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- RAJIVKUMAR  [2024-10-

45 19-UNDERTAKING FOR NON FILING OF TRANSLATED

ABLAPL/32211/2024 MAHANTA 29 COPY NOT FILED

BLAPL/32171/2024 |PATTNAIK 29 : :

47 D- KHUSBU 2024-10-|6-RECEIPT SHOWING SERV.COPY TO

BLAPL/32340/2024 |PANIGRAHI 29 AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT FURNISHED.
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1. Page no. 21 not neat.
" D- RIMJHIMBALA  2024-10- 16-PETITION/APPEAL NOT IN TIME

MACA/45276/2024 |PATI 29 Period of Delay 152 days
6-RECEIPT SHOWING SERV.COPY TO

BIJAYAKUMAR  [2024-10-
49 D-WP(C)/45412/2024 BEHERA 1 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
50 D-WP(C)/45338/2024 KUMAR SAHOO 19
1.Name of the OP.Party in V.nama not correctly furnished.
51 D-WP(C)/45508/2024 |SAMEER GUPTA 3824_10_ Receipt Showing Serv.copy To ct not Filed.
6-RECEIPT SHOWING SERV.COPY TO
KSHIROD 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
52 D-WP(C)/45408/2024 KUMAR ROUT 29
Neat copy of page no 157 to be filed
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
53 D- DEVASHIS 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/32281/2024 |PANDA 29
1. paragraphs of the petition not correctly reflected in declaration
of affidavit.

. v LD panio-ERECEIPT SHONING SERVCORY o

BLAPL/32157/2024 |SAHU 29 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

55 D-WP(C)/45421/2024 I};I(l%g?INGH CH. 3824_10_ 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY
MENTIONED
o b s a0 ERECEITSHOWING SERUCORY T0

ABLAPL/32098/2024 BEHERA 29 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

5 D- CHHABI BEHERA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/32363/2024 29 1. Name of the father of the deponent on affidavit not correctly
furnished in column No. 2.3. Paragraph no. not correctly furnished
in the petition.
6-RECEIPT SHOWING SERV.COPY TO

5§ D-CRLA/32099/2024 |bADAL KUMAR 2024-10-1 06170 T/ETC.NOT FILED.
BEHERA 29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SURYAKANTA 2024-10-

59 9-PROVISION OF LAW NOT FURNISHED ON TOP OF

BLAPL/32314/2024 |DWIBEDI 29 CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

NIRANJAN 2024-10-
60 D-WP(C)/45103/2024 PANDA 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
61 D- ADV 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/45220/2024 ) 29 17-REFERENCE CERTIFICATE NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
62 D-WP(C)/45337/2024 KUMAR SAHOO 19
1.Page n0s.9,10 , 12 not legible.2.Name of the OP.Party in V.nama
not correctly furnished.
63 |D- SWARAJ PATEL  [2024-10-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/32097/2024 29 AG/CG/IT/CT/ETC.NOT FILED.

4/19



10/29/24, 6:28 PM

Defective Register

Honble Court not tally with Rejection order and cause title.Age
not mentioned in the affidavit.
D- 5024-10- 6-RECEIPT SHOWING SERV.COPY TO
64 ABLAPL/32315/2024 DEBASIS SAHOO 29 AG/CG/IT/CT/ETC.NOT FILED.
6 D WR(C)/45256/2024 SATYA NARAYAN 2024-10- 23-NOMENCLATURE NOT CORRECTLY FURNISHED .
) BHRAMAR RAY |29
Nomenclature may be crl. MP
6-RECEIPT SHOWING SERV.COPY TO
SATYA NARAYAN [2024-10-

66 D-WP(C)/45402/2024 MISHRA 4 9 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

67 D- SAROJ KUMAR |2024-10-/9-PROVISION OF LAW NOT FURNISHED ON TOP OF

ABLAPL/32266/2024 MISHRA 29 CAUSE TITLE.
1. Name of the deponent on affidavit not tally with Solemnly
affirmation para.
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN [2024-10-

68 D-WA/41980/2024 PATTNAIK 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

69 D- MANAS KUMAR [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/32345/2024 |CHAND 29
Annexure- 2 not correctly mentioned in para 3.
ABLAPL/32350/2024 |CHAND 29 ) )
no P RAJIB LOCHAN  2024-10-(500c oo S R e e,
BLAPL/32169/2024 [PATTNAIK 29 ) :
6-RECEIPT SHOWING SERV.COPY TO
DAYANANDA 2024-10-
72 D-WP(C)/45184/2024 MOHAPATRA 29 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

73 CONTC/A5494/2024 ADV. 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- DIBYA PRAKASH [2024-10-
74 9-PROVISION OF LAW NOT FURNISHED ON TOP OF
BLAPL/32336/2024 |MISHRA 29 CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

s D- DV 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/45489/2024 29 Paragraph No. mentioned in Declaration of affidavit seems to be
wrong.

6 D- SUBRAT 2024-10- 16-PETITION/APPEAL NOT IN TIME

MACA/45274/2024 |SATPATHY 29 1.Period of Delay 10 days 2. statutory deposit not made
6-RECEIPT SHOWING SERV.COPY TO

77 D-WP(C)/45327/2024 P RAMAKRISHNA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

PATRO 29
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
78 ABLAPL/32298/2024 SANIJIT MISHRA 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR [2024-10-
79 D-WP(C)/45418/2024 BEHERA 1 9 AG/CG/IT/CT/ETC.NOT FILED.
o P oA RATNA 2010 S RECEIT SO SERCONY To
BLAPL/32156/2024 [PANDA 29 ‘ ‘
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
81 D-WP(C)/45410/2024  MANAS PATI 9 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-

82 D-WP(C)/45335/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-10-

83 D-WP(C)/45359/2024 CHANDRA SAHU 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRABHAT 02410 30-OTHER DEFECT (IF ANY)

84 D-WP(C)/45294/2024 gllljiv[HAA%{AJ 29 1.The mobile numbers and enrollment numbers of all the counsel
in vakaltnama not furnished. 2.Deficit court fee of Rs.6/ to be paid
on cause title of writ petition. 3.The name of the opp.party no.1 in
affidavit not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO

DIGAMBARA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

85 D-WP(C)/45403/2024 MISHRA 29
Page no.17,18, 19, and 29 are not legible .
6-RECEIPT SHOWING SERV.COPY TO

36 D- SATYANARAYAN [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

CONTC/45231/2024 [MOHAPATRA 29
Occupation not furnished in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTH 2024-10-
87 D-WP(C)/45284/2024 PRASAD DAS 29 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32247/2024 |DAS 29 : :
ABLAPL/32353/2024|CHAND 29 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- ALOK KUMAR  [2024-10-
90 9-PROVISION OF LAW NOT FURNISHED ON TOP OF
ABLAPL/32344/2024 MOHAPATRA 29 CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
9] D- SURYAKANTA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32147/2024 |DWIBEDI 29
D.Fee of OSBC Rs.50/- not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AKSHAYA 2024-10-

92 D-WP(C)/45373/2024 KUMAR SAHOO 19 30-OTHER DEFECT (IF ANY)

The name of the opp.parties in vakaltnama not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
D- RAMDAS 2024-10-

93 ABLAPL/32188/2024 | ACHARY 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

o D- SUSHANTA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/32330/2024 |KUMAR JOSHI 29 As per Rejection order C.T.Case no mentioned in Cause Title
appears to be wrong.
6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-10-

95 D-WP(C)/45465/2024 TRIPATHY 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- DEEPALI 2024-10-

96 ABLAPL/32238/2024 MAHAPATRA 29 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
side and last para of page nos.14, 16 to 20 are not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AKSHAYA 2024-10-

97 D-WP(C)/45369/2024 KUMAR SAHOO 19 30-OTHER DEFECT (IF ANY)

The name of opp.parties in vakaltnama not correctly furnished,
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o5 D SATYABRATA  2024-10- (08 et ST RLED,

ABLAPL/32195/2024 PANDA 29 ' ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

9 D LALATENDU PAL 2024-10-

BLAPL/32094/2024 29 Relationship not mentioned in the affidavit.Date not mentioned in
the v.nama.Page numbers 16,17,21,32,33,36,37,40 and 41 not
proper arranged.

BLAPL/32221/2024 |SEKHAR DASH 29 ‘ :

D- SANTOSH 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

101 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/32362/2024 MAHANTY 29
6-RECEIPT SHOWING SERV.COPY TO
102 |D-WP(C)/45558/2024 %I\IEQN KUMAR ‘3824'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AKSHAYA 2024-10-
103  [D-WP(C)/45367/2024 KUMAR SAHOO 19 30-OTHER DEFECT (IF ANY)
The name of opp.parties in vakaltnama not correctly furnished.
o ARUN KUMAR  anze 10,450 Sandingodr 1o 057 2024 o e i |
BLAPL/32223/2024 |ACHARYA 29 r;lacc)lzman should not be reflected in the petition. Then S.R. will be
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
105 [D-WP(C)/45339/2024 KUMAR SAHOO 19
1.Name of the OP.Party in V.nama not correctly furnished.
06 D PARTHA SARATHI 2024-10- (00 € oot RO P R D,
ABLAPL/32258/2024 NAYAK 29 ' ‘
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
107 [D-WP(C)/45381/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
1.0P NO.2 NOT REPRESENTED NOR STATUS OF PARTIES
108  |D-CRP/44170/2024 ;X;%SIEI{G%UMAR 3824‘10‘ IN COURT BELOW MENTIONED. 2. DATE OF DISPOSAL OF
IMPUGNED ORDER SEEMS TO BE WRONG IN THE
PRAYER AND IMPUGNED ORDER ARISES OUT OF
MONEY SUIT BUT AVERMENT MADE AS CIVIL SUIT.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
109 |D-WP(C)/45355/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
110  [D-WP(C)/45304/2024 ASHOK KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ROUT 29
6-RECEIPT SHOWING SERV.COPY TO
11 D- SURYAKANTA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/32145/2024 |DWIBEDI 29
D.Fee of O.S.B.C Rs.50/- not paid.

12 [P PARTHA SARATHI|2024-10- i(%FCCC}E/g/TCSTI/{STVgIggTSESggOPY 10

BLAPL/32257/2024 |DAS 29 : :
6-RECEIPT SHOWING SERV.COPY TO

BIPIN KUMAR 2024-10-
113 [D-WP(C)/45321/2024 NAYAK 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
114 |D-WP(C)/45342/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-10-
115 |[D-WP(C)/45476/2024 TRIPATHY 29 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
116 |D-WP(C)/45363/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
117 D- PRAMOD 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/45406/2024 |[KISHORE CHAND |29
Page No. 15 not legible
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
118 |D-WP(C)/45444/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
D- GOPAL PRASAD [2024-10- . . .
119 RVWPET/45400/2024 JENA 29 Place it after filing of c.copy of impugned order
6-RECEIPT SHOWING SERV.COPY TO
120 D- SAROJKUMAR  2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32173/2024 |PADHY 29
Page marking not properly mentioned.
6-RECEIPT SHOWING SERV.COPY TO
121  |D-WP(C)/45297/2024 PRAVAT KUMAR  12024-10- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 29
6-RECEIPT SHOWING SERV.COPY TO
DEEPALI 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
122 |D-WP(C)/45506/2024 MAHAPATRA 29 19-UNDERTAKING FOR NON FILING OF TRANSLATED
COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRADEEP 2024-10-
123 19-UNDERTAKING FOR NON FILING OF TRANSLATED
ABLAPL/32167/2024 KUMAR DAS 29 COPY NOT FILED
s P IAYADEBA  2024-10- 6l r T CNOT FILED,
ABLAPL/32311/2024 | BEHERA 29 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA 2024-10-
125 ABLAPL/32276/2024 DWIBEDI 29 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
Page 14 and 15 not legible.
D- 2024-10-|0-RECEIPT SHOWING SERV.COPY TO
126 CONTC/45492/2004 ADV. 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
127 D- PANCHANAN 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32242/2024 |PANIGRAHI 29
Date of rejection order not tally with index and Book mark.
D- 2024-10-|0-RECEIPT SHOWING SERV.COPY TO
128 CONTC/45486/2024 ADV. 29 AG/CG/IT/CT/ETC.NOT FILED.
SAKTIDHARA 2024-10-|.Receipt Showing Serv.copy To School and Mass Education not
129  |D-WP(C)/45385/2024 MISHRA 29 Filed.
6-RECEIPT SHOWING SERV.COPY TO
D- KHUSBU 2024-10-
130 ABLAPL/32338/2024 PANIGRAHI 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
131 |D-WP(C)/45301/2024 PRAVATKUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 29
6-RECEIPT SHOWING SERV.COPY TO
PANCHANAN 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
132 |D-CRLA/31121/2024 PANIGRAHI 29
Code Wrongly indicated
1-COURT FEE IS DEFICIENT.
16-PETITION/APPEAL NOT IN TIME
133 D- KAPILA CHARAN [2024-10-
MACA/45273/2024 |INAYAK 29 1.Period of Delay 219 days 2. Court Fee Rs 899 payble ,not paid
3. Welfare fund of Rs 50 and Rs 10 not paid 4. date of judgment
not correctly furnished in being aggrieved
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6-RECEIPT SHOWING SERV.COPY TO
BIJAYAKUMAR  [2024-10-
134  |D-WP(C)/45183/2024 PATTANAIK 29 AG/CG/IT/CT/ETC.NOT FILED.
RAMESH 2024-10-|The age of the petitioner not mentioned in synopsis,list of dates
135 |D-WP(C)/44519/2024 CHANDRA JENA |29 and events,writ petition,affidavit of writ petition and vakaltnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
136 D- SATYAPADA 2024-10-
BLAPL/32100/2024 |SHARMA 29 Honble Court not tally with Rejection order and cause title.S.T
case no not tally with rejection order and prayer person.Page no
52 not proper arranged.
57 P BAISHNAB,  + 2024-10- 6.l crnCNOT FILED,
CRLMC/32105/2024 |CHARAN PATRA |29 : :
SANTANOO 2024-10- 1. INDEX WITH CORRECT PAGING AND CELL NO. TO BE
138 |D-FAO/45450/2024 FILED. 2.PAGING OF SYNOPSIS AND DATE CHART TO BE
KUMAR SWAIN 29
OMITTED.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
139 BLAPL/32255/2024 SUJATA JENA 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAMESH CH. 2024-10-
140 |D-WP(C)/45328/2024 BEHERA 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-10-
141 |D-WP(C)/45519/2024 KUMAR RATH 9 AG/CG/IT/CT/ETC.NOT FILED.
D- SATYABHUSAN [2024-10- . .
142 MACA/45329/2024 DAS 29 date not furnished in v.nama
s P KAUSTUVA - 2024-10- 6l CrnCNoT FILED, |
ABLAPL/32371/2024 MOHANTY 29 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
144 D- PUSPAMITRA 2024-10-|14-NOT PROPERLY INDEXED.
BLAPL/32196/2024 [MOHAPATRA 29
Page marking not made in index.L.A.A. fee of Rs.10/- not filed in
Vnama.
SAKTIDHARA 2024-10-|.Receipt Showing Serv.copy To School and Mass Education not
145  |D-WP(C)/45394/2024 MISHRA 29 Filed.
RAMESH 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
146 |D-WP(C)/45180/2024 |CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
29
NAYAK
19-UNDERTAKING FOR NON FILING OF TRANSLATED
AMIYA KUMAR  [2024-10-
147 |D-WP(C)/45774/2024 CHHATOI 29 COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR  [2024-10-
148 |D-WP(C)/45453/2024 BISWAL 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
149 |D-WP(C)/45098/2024|SONITA BISWAL 3824'10' AG/CG/IT/CT/ETC.NOT FILED.
1.Page nos.13,14,22 , 24 not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- MANORANJAN  2024-10- AG/CG/IT/CT/ETC.NOT FILED.
150 ABLAPL/32207/2024 JENA 9 8-CAUSE TITLE NOT IN ORDER.
20-VERNACULAR CERTIFICATE NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
151 D- SURYAKANTA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32319/2024 |DWIBEDI 29
1.Petitioners name and age are not tally with petition and V.nama.
6-RECEIPT SHOWING SERV.COPY TO
152 |D-WP(C)/45302/2024 }}:iﬁ\];f KUMAR 5824_10_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AKSHAYA 2024-10-|30-OTHER DEFECT (IF ANY)
153  |D-WP(C)/45366/2024 KUMAR SAHOO 19
1.Page no.19 under Annexure-3 not filed. 2.The name of
opp.parties in vakaltnama is not correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
154 D- AGNIHOTRA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32206/2024 |SAHU 29 8-CAUSE TITLE NOT IN ORDER.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
155 |D-WP(C)/45349/2024 KUMAR SAHOO 19
1.Name of the OP.Party in V.nama not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
156 D- ASHOK KUMAR [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32153/2024 |DAS 29
Age not tally with cause title and affidavit.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
157 CONTC/45490/2024 ADV. 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
158 |D-WP(C)/45377/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
159 |D-WP(C)/45602/2024 ggﬁiﬁ KUMAR 5824_10_ 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
Neat copy of page nol2 to be filed
6-RECEIPT SHOWING SERV.COPY TO
160 |D-WP(C)45424/2024 NS USINGH CH 202410, 606 iy 1/ETC NOT FILED.
ROUT 29
6-RECEIPT SHOWING SERV.COPY TO
ol D- LAXMINARAYAN 12024-10- AG/CG/IT/CT/ETC.NOT FILED.
CRLM(C/32010/2024 |PATEL 29 Place of trial court wrongly mentioned inpara-1 of page no.2 and
prayer portion
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
GYANA RANJAN [2024-10-
162 ID-WA/45161/2024  |qprpy 29 1. On line certified copy of judgt . dated 24 .09 2024 filed is
under annexure -1 but certified copy of same not filed . 2. Prayer
is not confined to one order .
6-RECEIPT SHOWING SERV.COPY TO
MANAS KUMAR [2024-10-
163 |D-WP(C)/45333/2024 CHAND 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o piswarANAN 2020, ACOITCTECNOT LD
BLAPL/32222/2024 |DALAI 29 ) )
Page marking not complete in index.
6-RECEIPT SHOWING SERV.COPY TO
o5 D- SUSHANTA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32303/2024 | KUMAR JOSHI 29 1.Rejection order in C.T.Case No.344/2024 under Annexure-2 not
tally with BLAPL Petition and Synopsis.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-10-
166 |[D-WP(C)/45191/2024 PATTANAIK 29 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32252/2024 |SENAPATI 29 ) :
6-RECEIPT SHOWING SERV.COPY TO
168 D- GYANA RANJAN [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32359/2024 NAYAK 29
1. Annexure-3 at para-5 not mentioned in the petition.
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o o vt RN 20210 ERECEIT SHOWING SERVCORY 10
ABLAPL/32355/2024 |SUTAR 29 : :
6-RECEIPT SHOWING SERV.COPY TO
170 |D-WP(C)/45452/2024 1 STIRMAY 0 12024-10-, 0 G 1Ty/CT/ETC. NOT FILED.
GUPTA 29
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
171  |D-WP(C)/45415/2024 BEHERA 1 29
Page no28, 48 ,49,are not legible .
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
172 D- DEEPAK KU 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32217/2024 |SAHOO 29
Name of the deponent in affidavit not tally with signature of
petnr.no.1 .
6-RECEIPT SHOWING SERV.COPY TO
MANAS KUMAR [2024-10-
173 |D-WP(C)/45334/2024 CHAND 29 AG/CG/IT/CT/ETC.NOT FILED.
D- 5024-10- 6-RECEIPT SHOWING SERV.COPY TO
174 ABLAPL/32365/2024 CHHABI BEHERA 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
175 D- PRASANNA 2024-10-|GOOD GROUND CERTIFICATE NOT FURNISHED,(ii) BRIEF
CRLREV/32246/2024 KUMAR MISHRA |29 IS WRONGLY PAGE MARKED,(iii)DESCRIPTION OF
COURT IN PARA 1 AND SYNOPSIS SEEMS TOBE WRONG,
(iv)OCCUPATION OF DEPONENT DIFFERS IN TWO
AFFIDAVITS.
6-RECEIPT SHOWING SERV.COPY TO
2024-10- AG/CG/IT/CT/ETC.NOT FILED.
176  |D-WP(C)/45264/2024 | AZRA JAMAL 29
1.Page of Writ petition are not properly arranged i.e.page no.3 is
placed after page no.4.2.
P BHARAT BHUSAN 2024-10- 6o crstCNoT FILED,
CRLMC/32050/2024 [ROUTRAY 29 : :
7-VAKALATNAMA NOT PROPERLY
LALIT KUMAR  |2024-10-|[STAMPED,EXECUTED,ACCEPTED.
178  |D-WP(C)/45469/2024 MAHARANA 29
Logo Rs 50/- not paid on V nama
6-RECEIPT SHOWING SERV.COPY TO
LAXMI PRASAD [2024-10-
179  |D-WP(C)/45445/2024 DWIVEDY 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ARABINDA 2024-10-
180 |D-WP(C)/45358/2024 TRIPATHY 9 30-OTHER DEFECT (IF ANY)
The mobile number of all the counsel in vakaltnma not furnished.
SANGRAM . .
181  |D-WA/45362/2024 KESHARI 3824—10— Date. of ?1r((116tr Ianndgx Annexure- 3 not tally with Being
JENALA.G.A aggrieved date of order
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA 2024-10-
182 9-PROVISION OF LAW NOT FURNISHED ON TOP OF
BLAPL/32308/2024 |DWIBEDI 29 CAUSE TITLE.
BLAPL/32361/2024 |PADHY 29 : :
6-RECEIPT SHOWING SERV.COPY TO
184 |D-WP(C)/45436/2024 gIIIE é]?{HARI 3824_10_ AG/CG/IT/CT/ETC.NOT FILED.
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MOHENDRA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
185 |D-WP(C)/45447/2024 KUMAR 29 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/AT/CT/ETC.NOT FILED.
D- TARA PRASAD  [2024-10-
186 9-PROVISION OF LAW NOT FURNISHED ON TOP OF
ABLAPL/32287/2024 MOHAPATRA 29 CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
187 D- BISHWARANJAN [2024-10-|/AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32348/2024 |SAHU 29
PAGE NO. 12 NOT FOUND AS PER INDEX.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-10-
188 | D-WP(C)/45356/2024 CHANDRA SAHU 19 AG/CG/IT/CT/ETC.NOT FILED.
5 D ARUN KUMAR  2024-10- 6o cpinCNoT FILED, |
BLAPL/32159/2024 |BUDHIA 29 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
0 D SUKANTA  2024-10-06 0T T ETCNOT FILED.
ABLAPL/32332/2024 KUMAR NAYAK 29 ‘ ‘
NOMENCLATURE NOT CORRECT IN SL.4 OF AFFIDAVIT.
6-RECEIPT SHOWING SERV.COPY TO
D- AMITAV 2024-10-
191 BLAPL/32234/2024 | TRIPATHY 9 AG/CG/AT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
192 | D-WP(C)/45106/2024 SI[;HSL KUMAR 3824-10- AG/CG/AT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-10-
193 | D-WP(C)/45598/2024 KUMAR MISHRA 129 AG/CG/IT/CT/ETC.NOT FILED.
o4 D: LAXMINARAYAN 2024-10- 6, i crnCNGT FILED,
ABLAPL/32254/2024 |PATEL 29 : :
o5 D: DIBYA PRAKASH 2024-10- 6, iy crTCNOT FILED, |
BLAPL/32102/2024 |MISHRA 29 : :
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-10-
196 | D-WP(C)/45520/2024 KUMAR RATH 9 AG/CG/IT/CT/ETC.NOT FILED.
MOHENDRA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
197 |D-WP(C)/45443/2024 KUMAR 29 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
o8 - AKSHAYA | 2024-10- 06l cppnCNOT FILED,
ABLAPL/32290/2024 KUMAR SAHOO |29 : :
109 - BUAY KUMAR  2024-10- 6l cpnCnoT FILED, |
ABLAPL/32096/2024 NAYAK 29 : :
6-RECEIPT SHOWING SERV.COPY TO
200 D- ADV 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/45224/2024 ‘ 29 17-REFERENCE CERTIFICATE NOT FURNISHED.
o D s raan 20210 ERECEIT SHOWING SERCORY 10
BLAPL/32225/2024 [MAHARATHA 29 : :
6-RECEIPT SHOWING SERV.COPY TO
RAMDAS 2024-10-
202 |D-WP(C)/45425/2024 ACHARY 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
203 D- DIPANKAR 2024-10-|19-UNDERTAKING FOR NON FILING OF TRANSLATED
CRLMC/32178/2024 |ACHARYA 29 COPY NOT FILED
1. Page nos 16,17 and 39 not legible.
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RAMDAS 2024-10- ..
204 |D-LAA/40892/2024 ACHARY 29 Requisites not filed
205 - NIRANIAN - 2004-10- 06, o it CNOT FILED,
BLAPL/32278/2024 |LENKA 29 ' '
6-RECEIPT SHOWING SERV.COPY TO
206 |D-WP(C)/45428/2024 NRUSINGH CH.2024-10-/ \ = 5 1mT/ETC NOT FILED.
ROUT 29
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
207 |D-WP(C)/45376/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
D- UDIT RANJAN 2024-10-

208 ABLAPL/32334/2024 JENA 9 CODE NO. NOT CORRECT IN INDEX.
o D o PrASAD. st CRECHPTSHOWING SERVCORY o
ABLAPL/32224/2024 NANDA 29 : :

6-RECEIPT SHOWING SERV.COPY TO
SRINIBASH 2024-10-

210 |D-WP(C)/45585/2024 SATAPATHY 29 AG/CG/IT/CT/ETC.NOT FILED.
| SIDDHARTHA  2024:10- 0l ity b1 NOT FILED.
CONTC/45236/2024 |PRASAD MISHRA 29 ’ ’

4-AFFIDAVIT/VERIFICATION NOT PROPER.
D GOKULANANDA 2024-10-000 611 CHETC NOT FILED.
ABLAPL/32164/2024 |SAHU 29 ' )
Deponent signature not sign.
b. 5024-10.|6-RECEIPT SHOWING SERV.COPY TO
213 CONTC/45217/2024 ADV. 29 AG/CG/IT/CT/ETC.NOT FILED.
214 |D-FAO/45283/2024 SATYABAN 2024-10-|20-VERNACULAR CERTIFICATE NOT FURNISHED.
SAHOO 29
6-RECEIPT SHOWING SERV.COPY TO
215 |D-WP(C)/45309/2024 %O;)QL PRASAD 3824-10- AG/CG/IT/CT/ETC.NOT FILED.
6 D IAYADEBA  2024-10-( 000 Gl i rCNOT FILED,
ABLAPL/32317/2024 BEHERA 29 ' )
7 D SUSANTA  + 2024-10-000 G L ETONOT FILED.
ABLAPL/32260/2024 KUMAR BARAL |29 ' ’
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- BIBHUTI 2024-10-
218 |BLAPL/32186/2024 BHUSANSWAIN 9  |AG/CGAT/CT/ETC.NOT FILED.
Name of deponent not tally with affidavit.
6-RECEIPT SHOWING SERV.COPY TO
219 |D-WP(C)/45423/2024 53 PAN RUMAR 02410 6 6 rmcT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
220 ABLAPL/32299/2024 ARUEET MISHRA 29
1. Annexure-1 not properly page marked in Index.
6-RECEIPT SHOWING SERV.COPY TO
11 D- NIRAJ KUMAR 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/32138/2024 |SETHI 29
1. Certified copy of annex-2 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
222 |D-WP(C)/45442/2024 KUMAR SAHOO 29 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32210/2024 |PANDA 29 ) )
224  |D- BYOMAKESH 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
CRLMC/32071/2024 [TRIPATHY 29 AG/CG/IT/CT/ETC.NOT FILED.
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1. In affidavit Sl. no. 2 not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SOUBHAGYA 2024-10-
225 19-UNDERTAKING FOR NON FILING OF TRANSLATED
BLAPL/32245/2024 |KUMAR DASH 29 COPY NOT FILED
26 - BIDESHI KUMAR 2024-10-000 611 CHETC NOT FILED, |
ABLAPL/32189/2024 |GHADEI 29 : :
6-RECEIPT SHOWING SERV.COPY TO
D- DEEPALI 2024-10-

227 | ABLAPL/32235/2024 MAHAPATRA 9 ACG/CGAT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

2 D SUNILKUMAR  2024-10- 0l Gl g Te NOT FILED.

ABLAPL/32216/2024 |PANDA 29 : :
Nomenclature in sl.4 of affidavit not correct
20 D RAIIB LOCHAN - 2024-10-0 00 5 1 T ETCNOT FILED,
BLAPL/32166/2024 |PATTNAIK 29 : :
5024-10-|0-RECEIPT SHOWING SERV.COPY TO

230 |D-ITA/45344/2024 |AMRITA PANDA 29 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-

231 |D-WP(C)/45364/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIJAYAKUMAR  [2024-10-

232 |D-WP(C)/45405/2024 BEHERA 1 29 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-10-

233 |D-WP(C)/45725/2024 KUMAR DALAI 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

234 D- UMA CHARAN  [2024-10-|/AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/32182/2024 MISHRA 29
Page 15 not partial neat.
s D UMA SHANKAR - 2024-10-(0 00 5 1 T ETCNOT FILED,
ABLAPL/32103/2024 |PATEL 29 : :
RAMESH 024-10-|0-RECEIPT SHOWING SERV.COPY TO
236 |D-WP(C)/45178/2024||CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
29
NAYAK
6-RECEIPT SHOWING SERV.COPY TO
237 D- BIPLABA P.B. 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/32110/2024 |BAHALI 29
1. Certified copy annex-1 not filed.
6-RECEIPT SHOWING SERV.COPY TO
238 D- MANAS KUMAR 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32347/2024|CHAND 29
P. S. no. in FIR ,not tally with synopsis.
29 D DILLIP KUMAR 2024-10-000 610/ T NOT FILED. |
CONTC/45386/2024 [MOHAPATRA 29 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SATYABRATA 2024-10-

240 BLAPL/32213/2024 PANDA 9 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
side of the page no. 17 and 18 are not neat.
6-RECEIPT SHOWING SERV.COPY TO

vl D- DEVASHIS 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC(/32015/2024 [PANDA 29 Date of Trial Court order mentioned in prayer of I.A.does not tally
with the same typed copy of order under annexure -1
242  |D-WP(C)/45354/2024 |AKSHAYA 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
KUMAR SAHOO |29 AG/CG/IT/CT/ETC.NOT FILED.
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1.Name of the OP.Party in V.nama not correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
243 D- ACHYUTANANDA2024-10-|14-NOT PROPERLY INDEXED.
CRLMC/32074/2024 [PATTANAIK 29
1. PS case number not correctly furnished at page no. 3 para no. 4.
2. Page no. 9 repeated twice
6-RECEIPT SHOWING SERV.COPY TO
KABIRAJ 2024-10-
244  |D-WP(C)/45561/2024 PRADHAN 9 AG/CG/IT/CT/ETC.NOT FILED.
PRADEEP 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
245 |D-WP(C)/45529/2024 KUMAR 29 AG/CG/IT/CT/ETC.NOT FILED.
MAHAPATRA
ABLAPL/32250/2024 | SHARMA 29 : :
5024-10- 6-RECEIPT SHOWING SERV.COPY TO
247 |D-WP(C)/45093/2024 ANUPAM RATH 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRADEEP 2024-10-
248 19-UNDERTAKING FOR NON FILING OF TRANSLATED
ABLAPL/32165/2024 KUMAR DAS 29 COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMBEET 2024-10-
249 19-UNDERTAKING FOR NON FILING OF TRANSLATED
ABLAPL/32146/2024 |PATTANAYAK 29 COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
250 |D-WP(C)/45341/2024 KUMAR SAHOO 19
1.Name of the OP.Party in V.nama not correctly furnished.
AJAYA KUMAR  |2024-10-|Date of annex.4 mentioned in the index and petition not tally to
251 ID-WP(C)/45393/2024 MOHARANA 29 annex.4 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
252  |D-WP(C)/45287/2024 SURYAKANTA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
PALAI 29
6-RECEIPT SHOWING SERV.COPY TO
253 |D-CRLA/32354/2024 >ATRUGHNA 2024-10- \ GICG/IT/CT/ETC.NOT FILED.
DASH (A) 29
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON TOP OF
254 D- KASHINATH 2024-10-|CAUSE TITLE.
BLAPL/32051/2024 |PATTANAIK 29
Provision of law not correctly furnished.As per cause title C.copy
of S.T. case not filed. Session Judge Cuttack wrongly mentioned
in cause title.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/32184/2024 MISHRA 29 : :
Name of Petitioner on the top of Affidavit not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
256 D- SARADA PRASAD [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32364/2024 |DASH 29
Annexure-1 and 2 not properly page marked in Index.
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR [2024-10-
257 |D-WP(C)/45441/2024 NAYAK 29 AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
SAGARIKA 2024-10-
258 |D-WP(C)/45263/2024 SAHOO 29 synopsis and list of dates and events are not alphabetically
paginated.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

15/19



10/29/24, 6:28 PM

Defective Register

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
259 |D-WP(C)/45351/2024 KUMAR SAHOO 19
1.Name of the OP.Party in V.nama not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYAKUMAR  [2024-10-
260 |D-WP(C)/45409/2024 BEHERA 1 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-10-
261 |D-WP(C)/45323/2024 NAYAK 9 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
262  |D-WP(C)/45311/2024 EEI]\E“IS?KANTHA 5824_10_ 19-UNDERTAKING FOR NON FILING OF TRANSLATED
COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
263 giSL APL/32341/2024 }g?\]lz RANJAN 3824_10_ 9-PROVISION OF LAW NOT FURNISHED ON TOP OF
CAUSE TITLE.
1-COURT FEE IS DEFICIENT.
D- 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
264 CRLMP/32271/2024 SWAPNIL ROY 29 AG/CG/AT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SATYABRATA 2024-10-
265 BLAPL/32220/2024 PANDA 29 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
Page 9 not legible.
6-RECEIPT SHOWING SERV.COPY TO
SATYAJIT 2024-10-
266 |D-WP(C)/45464/2024 MOHAPATRA (2) |29 AG/CG/IT/CT/ETC.NOT FILED.
AJIT CH 2024-10-/30-OTHER DEFECT (IF ANY)
267 |D-WP(C)/44945/2024 MOHAPATRA 9
Address of the 0.p no-3 is incomplete.
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI 2024-10-
268 |D-WP(C)/45399/2024 BHUSAN MISHRA 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
260 D- RAJIB LOCHAN  2024-10- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/32151/2024 [PATTNAIK 29 1. GR case number not correctly furnished in cause title,para no.
1, Synopsis and prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR [2024-10-
270 | D-WP(C)/45439/2024 NAYAK 29 AG/CG/IT/CT/ETC.NOT FILED.
oo o suar o SRECHPTSHOWING SERVCOPY o
ABLAPL/32209/2024 MAHANTA 29 : )
10-SUBJECT CODE NOT FURNISHED/INCORRECTLY
by ID- NAYAN BEHARI  [2024-10-MENTIONED
MACA/45322/2024  IDAS 29 I.A SHOULD NOT BE PAGE MARKED AS PER PETITION
AND INDEX TO BE CORRECTED ACCORDINGLY
6-RECEIPT SHOWING SERV.COPY TO
)73 D- KAUSTUVA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32375/2024 MOHANTY 29
1. Page no.11 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
SIBANARAYAN  [2024-10-
274 |D-WP(C)/45518/2024 BISWAL 29 AG/CG/IT/CT/ETC.NOT FILED.
275 |D- AMIYA KUMAR  [2024-10-/4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/32310/2024 MOHANTY (A) |29 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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1. Annexure-2 not properly page marked in Index.2. Name of the
deponent on affidavit not tally with Solemnly affirmation para.
6-RECEIPT SHOWING SERV.COPY TO
76 D- PUSPAMITRA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32269/2024 MOHAPATRA 29 S.T. N0.95/2024 and Name of the trial court in synopsis and
petition not tally with rejection order .
6-RECEIPT SHOWING SERV.COPY TO
AKASH KUMAR [2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
277 |D-LAA/45269/2024 PATTAJOSHI 29
welfare fund of Rs 50/ and Rs10/ not paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
278 D- SUSANTA 2024-10-{7-VAKALATNAMA NOT PROPERLY
ABLAPL/32339/2024 KUMAR LENKA [29 STAMPED,EXECUTED,ACCEPTED.
Age of petn. no.2 not reflected in V.nama.
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA PRASAD [2024-10-
279 |D-WP(C)/45526/2024 TRIPATHY 29 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10-
280 |D-WP(C)/45384/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
281 D- HARAPRASAD 2024-10-|19-UNDERTAKING FOR NON FILING OF TRANSLATED
BLAPL/32092/2024 |SAHU 29 COPY NOT FILED
Page 47, 48 , 62, 63not neat.
PRAFULLA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
282 |D-WP(C)/45543/2024 KUMAR 29 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
19-UNDERTAKING FOR NON FILING OF TRANSLATED
SUSHANTA 2024-10-|COPY NOT FILED
283  |D-WP(C)/45587/2024 KUMAR MISHRA 19
1.Page n0.33 is not marked.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
284 BLAPL/32154/2024 ARIJEET MISHRA 29 AG/CG/IT/CT/ETC.NOT FILED.
PRADIPTA 4 10 CGITICTETONOT FILED,
285 |D-FA0O/45299/2024 |KISHORE : )
BHUYAN 29
Code NOT INDICATED.
SAKTIDHARA 2024-10-|.Receipt Showing Serv.copy To School and Mass Education not
286 |D-WP(C)/45395/2024 MISHRA 29 Filed.
ABLAPL/32181/2024 SAHOO 29 : )
6-RECEIPT SHOWING SERV.COPY TO
738 D- SRIKAR KUMAR [2024-10-/AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/45102/2024 RATH 29
Delay in filing 05 days.
6-RECEIPT SHOWING SERV.COPY TO
289 D- UMAKANTA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/32306/2024 BARIK 29
1. Page no13 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
290 D- MITU KUMAR 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32160/2024 BISWAL 29
Page number 56 to 58 not proper arranged.
SAKTIDHARA 2024-10-|Receipt Showing Serv.copy To School and Mass Education not
291 |D-WP(C)/45390/2024 MISHRA 29 Filed.
292 |D- SARATHI JYOTI [2024-10-/4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/32118/2024 MOHANTY 29 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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Fathers name not tally with cause title.
3-AUTHENTICATION FEE IS DEFICIENT.
SUPRIYO 02410 30-OTHER DEFECT (IF ANY)

293 |D-WP(C)/45448/2024 m%IﬁII;IXTRA 29 1.I.A.is not page marked.2.The mobile number of all the counsel
in vakaltnama is not mentioned. 3.Au.fee of Rs.3.30p not paid on
c.copy of Annexure-1.
6-RECEIPT SHOWING SERV.COPY TO

BIBHU PRASAD 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

294 |D-WP(C)/45378/2024 1\ 29 12-ASSESMENT SLIP NOT FILLED-IN PROPERLY.

6-RECEIPT SHOWING SERV.COPY TO
PARTHA SARATHI 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
295 |D-CRLA/32175/2024 NAYAK 29
date of order not correctly furnis hed in the being aggrieved
ABLAPL/32172/2024 MOHANTY 29 : :
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 7024-10- AG/CG/IT/CT/ETC.NOT FILED.

297 |D-WP(C)/45300/2024 MOHANTY 29
As per index no date is available on reply show cause under
annexure -4 but in index date is mentioned 18 .03 2024
6-RECEIPT SHOWING SERV.COPY TO

D- RAMDAS 2024-10-
298 ABLAPL/32193/2024  ACHARY 29 AG/CG/IT/CT/ETC.NOT FILED.
20 D KAUSTUVA . 2024-10- 06 o crisrCoNOT FILED,
ABLAPL/32368/2024 MOHANTY 29 : :
6-RECEIPT SHOWING SERV.COPY TO
100 D- SIDHARTHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/32180/2024 MISHRA 29 As per standing order no-3 dated 9.2.24 the name of the victim not
mentioned in the petition copy.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

301 ID-WP(C)/45417/2024 NAYAK 29 20-VERNACULAR CERTIFICATE NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON TOP OF

302 D- UMAKANTA 2024-10-|CAUSE TITLE.

ABLAPL/32307/2024 | BARIK 29
Informant should not be a party, Name of informant and victim
should not be mentioned as per standing order no.3of 24 dtd
9.7.2024.
6-RECEIPT SHOWING SERV.COPY TO

D- AMITAV 2024-10-

303 ABLAPL/32231/2024 TRIPATHY 9 AG/CG/IT/CT/ETC.NOT FILED.
1.Page nos.22 and 23 not numbered in the petition.2.Page no.297
repeated twice.3.Annex-6 not legible.4. Authorization to swear in
affidavit and in I.A. on behalf of the other petitioners not

KSHIROD 2024-10-|furnished.5.Page

304 |D-WP(C)/4507212024 { MAR ROUT 29 |nos.158,168,171,174,176,179,182,183,185,188,19
3,195,216,217,219,220,223,224,228,236,238,239,240,241,242,245
to 247,249,250,253,254,262,264 and 265 not neat and
legible.6.1.A.not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO

AKSHAYA 2024-10-
305 |D-WP(C)/45380/2024 KUMAR SAHOO 19 AG/CG/IT/CT/ETC.NOT FILED.
306 |[D-WP(C)/45262/2024 MAMATA 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
MISHRA 29 AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
1.The date mentioned in Annexure-8 and averment of writ petition
does not tally with book mark index and index of writ
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petition.2.The age of opp.party no.2 not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SUNIL KUMAR  [2024-10-
307 9-PROVISION OF LAW NOT FURNISHED ON TOP OF
ABLAPL/32215/2024 |PANDA 29 CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
SUBAS 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
308 |D-WP(C)/45181/2024 CHANDRA DAS 129
1.Page No 10 is not legible.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
309 |D-WP(C)/45466/2024 |SAILABALA JENA 29 AG/CG/IT/CT/ETC.NOT FILED.
510 |2 PRABIR KUMAR  2024-10- 6l cpnCoNoT FILED,
CRLMC/32104/2024 RAY 29 : :
s D MANAS KUMAR. 2024-10- 6l cpnCNoT FILED,
ABLAPL/32295/2024 ||CHAND 29 : :
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 29-10-2024 (CASES FILED BEFORE 2024)

Sl Advocate for

no. Filing Number Case Number Petioner/Caveator Defects as per S.R.

M/S.GURU 6. RECEIPT SHOWING

SERV.COPY TO
1 ||WP(C)/24404/2019 | | WP(C)/24404/2019 P)I:I?r/_ﬁlx_ilAA[l)K AG/CG/IT/CT/ETC.NOT

FILED.






